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BEFORE THE PRINCIPAL BENCH,
NATIONAL GREEN TRIBUNAL, NEW DELHI
Original Application No. 585/2019

IN THE MATTER OF:

Anil Kumar Singh, Chief Executive Officer, Delhi Jal Board ..... Applicant
VERSUS

Govt. of NCT of Delhi. ... Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION CONTROL
COMMITTEE IN TERMS OF THE ORDER DATED 13.08.2019

IT IS MOST RESPECTFULLY SHOWETH:

1. That this Hon’ble Tribunal took up the above referred matter on

13.08.2019 and pleased to issue following directions:

“Allegation in this letter, which has been treated as an
application is filed by Executive officer, Delhi Jal Board to the
effect that 17 kilometres downstream of Tajewala barrage
bund/ blockade is being built in the main river course
downstream of confluence of the river Somb and river Yamuna
which will obstruct the flow of the said rivers. This is being
done also to undertake illegal sand mining.

Let the District Magistrate, Delhi, Delhi Pollution Control
Committee (DPCC) and Central Pollution Control Board (CPCB)
look into the matter and take appropriate action in accordance
with law and furnish a factual and action taken report to this
Tribunal within one month from the date of receipt of copy of
this order by e-mail at judicial-ngt@gov.in. The DPCC will be the
nodal agency for coordination and compliance....”

2. That a committee was constituted vide order dated 12.09.2019
comprising of Smt. Shashi Kaushal, D.M(North-East), Mohd. Arif,
SEE(CMC-I), DPCC and Sh. Gaurav Gehlot, Scientist-B, CPCB. (Copy of
order dated 12.09.2019 is herewith marked and annexed as Annexure-

A).

3. That a meeting was held on 30.09.2019 at 3.00 P.M. under the
chairpersonshipof D.M (North-East) in the chamber of D.M(North-East)

L




with DPCC, CPCB and Revenue officials of various districts (Copy of
minutes dated 30.09.2019 is herewith marked and annexed as

Annexure-B)
The following discussions were held in the meeting.

a) It was informed by SDM (Civil Lines) representing Central District
of NCT of Delhi, that on the request, the permission for
transportation of sand was granted on 22.02.2019 which is valid
upto 30.04.2019. After that no permission has been accorded to
any one for transportation of sand & no sand mining has been

reported for the last 6 months.

b) That the alleged area of 17 kilometers downstream of Tajewala
barrage bund/blockade is being built in the main River course
downstream of confluence of the river somb and River Yamuna
which will obstruct the flow of the said River. This is being done
also to undertake illegal sand mining pertains to Haryana State.
Hence, Central Pollution Control Board may ask the Haryana
State to take up the matter in accordance with the law and

submit ATR to Hon’ble NGT accordingly.

Accordingly, District Magistrate of North-East, Delhi has
requested vide letter dated 18.10.2019 toD.M of District Yamuna
Nagar, Govt. of Haryana with a copy to Chiel Secretary, Govt. of
Haryana, Member Secretary, Central Pollution Control Board (CPCB),
Member Secretary, Haryana State Pollution Control Board (HSPCB) &
Regional officer, Yamuna Nagar to take necessary action and file
Action Taken Report before Honble NGT under intimation to
D.M(North-East) and DPCC (Copy of letter dated 18.10.2019 is

herewith marked and annexed as Annexure-C)

That the District Magistrate (Yamuna Nagar) has informed on
22.11.2019 that as per the report received from the Executive
Engineer, Water Services Division Jagadhri and Mining Officer Yamuna
Nagar there is no bund/ blockade/pipeline up to a distance of 17 km
under the Tajewala barrage and it was also informed that no illegal

mining of sand is going on upte a distance of 17 kilometers under the

©




&

Tajewala barrage. (Copy of report received from District-Magistrate,

Yamuna Nagar is herewith marked and annexed as Annexure-D)

Action Taken Report on sand mining in Delhi:-

That various locations have been identified by the concerned districts
where CCTV cameras are to be installed to prevent illegal sand
mining,on the Yamuna River throughout Delhi. 09 locations have been
identified in District North-East, 05 in District South East, 03 in
District Central and 06 in District North. Requests have been sent by
D.M (North-East) to Principal Chief Engineer (Projects), PWD for
installation of CCTV cameras to prevent sand mining at the various
locations on the bank of Yamuna River. (The copies of letters dated
27.06.2019 and 31.07.2019 are enclosed herewith marked and

annexed as Annexure-E).

That the River Yamuna passes through five Districts in the NCT of
Delhi. Action taken Report alongwith Inspection Reports have been
obtained from all the five districts with respect to sand mining which

are as given below,

9 District North

a) That the joint visit was carried out by SDM (Alipur) and DPCC
officials on 02.11.2019 and 18.11.2019. During visit, no sand
mining activity observed at River Yamuna Bank. Further, routine
visits are also being made by the SDM(Alipur) from time to time to
keep vigil on the activity of illegal sand mining, however, no such
incident have come to the notice within the jurisdiction of Sub.

Division, Alipur.

b) That directions have been issued to the concerned SHO to keep a

vigil on illegal activities of sand mining at River Yamuna Bank.

c) That no such activity of illegal sand mining from Yamuna river
has been reported by the concerned police officials in Sub
Division, Alipur. (Copy of Action Taken Report alongwith

Inspection Report are herewith marked and annexed as

Annexure-F)




II.

b)

d)

®

District North-East

That with regard to illegal sand mining activities, visit/inspections
have been conducted by SDM, (Karawal Nagar) time to time on
10.01.2019, 29.05.2019, 18.06.2019 to 26.06.2019 & 29.07.2019
in the Yamuna Khadar area alongwith Revenue & Police officials

from Zero Pusta Sonia Vihar to Village Badarpur Khadar.

During inspection on 29.05.2019, one tractor was found doing
sand extraction by tractor engine through water motor and pipes in
the Yamuna khadar area. In this matter, SDM (Karawal Nagar)
immediately called to the concerned SHO to seize the tractor

alongwith machine.

That the SDM (Karawal Nagar) issued directions time to time to
SHO(Sonia Vihar) on 16.05.2019, 26.06.2019 and 29.07.2019 &
concerned DCP on dated 16.05.2019 & 29.07.2019 to make such
arrangements to keep proper watching/vigil (Day-Night) in the
area in Yamuna Khadar area which falls under the jurisdiction of
Sub-Divisional (Karawal Nagar )so that sand mining activity may be

restricted /stopped in Yamuna Khadar.

That no such activity of sand mining has been reported by SHO
(Sonia Vihar) in the area of Yamuna Khadar after taking such

arrangements to keep proper watching/vigil (Day-Night).

That wvisits & inspections are being done by SDM (Karawal
Nagar) time to time to restrict/stop sand mining activity in the

Yamuna Khadar area.

Inspection with respect to sand mining Yamuna Khaddar area from
Zero Pushta to Seventh Pusthta, Yamuna river khaddar and
Badarpur, Khadar village area falling under jurisdiction of North
East District:- ‘

That the said area was inspected on 22.10.2019 by DPCC along
with Sh. Puneet Patel SDM (Karawal Nagar) and Sh. Daya Sagar
SHO (Sonia Vihar). The area is about 5 km{Zero Pushta to

Seventh Pushta, Yamuna river khadar and Badarpur, Khadar




village)along the bank of river Yamuna. The entire area was
visited by the team (photographs enclosed). No sand mining
activity was observed. The SDM (Karawal Nagar) informed that
they are in process of installation of CCTV to keep surveillance
over the illegal activity of sand mining. It was informed by the
SDM (Karawal Nagar) that they are regularly inspecting the area
along with revenue and police officials so that sand mining

activity may be restricted /stopped in Yamuna khadar.

It was reported by SHO (Karawal Nagar) that no incident of sand
mining has occurred or reported during last three months and
their staff is keeping regular vigil/surprise checks in the area. No
complaint has been received during last three months. (Copy of
Action Taken Report from North-East District alongwith
Inspection Report & Photographs are herewith marked and

annexed as Annexure-G)

II1. District Central

a) That the office of Sub Division (Civil Lines) had received
requests for permission of transportation of sand from M/s
Vinay Kumar on 15/12/2018 & 18/02/2019. On these
request, the permission for transportation of sand was

granted on 20/12/2018 & 22/02/2019 respectively.

b) That the permission given on 22/02/2019 was valid till
30/04/2019. After that no permission has been accorded to
any one for transportation of sand from Sub-Division (Civil
Lines) as a result of which no sand is being lifted from Sub

Division (Civil Lines) for the last 6 months.

IV, District South

a) SHO Kalindi Kunj vide letter dated 18.11.2019 has informed that
at present no sand mining activity is carried out in the Yamuna
river in the area of Kalindi Kunj. It has been further informed by

the SHO that an activity of illegal mining near Vishwakarma
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Colony was reported by the beat staff on 19.01.2019 and in this
regard a detailed report was sent to the land owing agency
through Addl. DCP (South-East District) vide letter dated
04.02.2019.

b) That the SDM (Sarita Vihar) alongwith area Revenue Staff
inspected the Yamuna bank/khaddar area on 18.11.2019
starting from Kalindi Kunj Bridge to Haryana border, a stretch of
about 6-7 KM. The team did not find any illegal activity of
mining/lifting of sand from the Bank of Yamuna river. The SDM
(Sarita Vihar) has directed the Revenue Staff of the area as well
as SHO Kalindi Kunj to keep strict vigil in the area and if any
such case of illegal mining comes to the notice, necessary action
should be taken against the persons as per the law. (Copy of
Action Taken Report alongwith Inspection Report are herewith

marked and annexed as Annexure-H)

V. District East

d) The said area was inépected on 08.11.2019 along with SDM
(Mayur Vihar), SDM (Preet Vihar) and SDM (Gandhi Nagar). The
area is about 9 km (thokar No. 16-to DND Khadar, Yamuna river)
along the bank of rivef Yamuria. The entire area was visited by
the team and no sand mining activity was observed during the
visit. It was informed_- by all the three SDMs that they are
regularly inspecting area along with revenue and police officials
so that sand mining activity may not happen in Yamuna Khadar.
(Copy of Action Taken Report alongwith Inspection Report are

herewith marked and annexed as Annexure-I)

¥l Y, i | A <

]

Senior Environmental Engineer

(Delhi Pollution Control Committee)

New Delhi
Dated: 2% .\\. 28t <
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HELHI POLLUTION CONTROL COMMITTEE

DEPARTMENT OF ENVIRONMENT, GOVT. OF NCT OF DI
""" 5B FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-1

visit us at : hgp://dpcc.delhigovt.nic.in

F.No. DPCC/RDPC/O.A. No.585 of 2019/2019/29 69-2973  Dated: 1214119

To,

The Member Secretary,
Central Pollution Control Board,

Parivesh Bhavan, East Arjun Nagar,
Shahadara, Delhi-1100032

Sub:- Original Application No. 585/2019 in the matter of Anil Kumar Singh, Chief
Executive Officer, Delhi Jal Board V/s Govt. of NCT of Delhi.

Sil".

ploase find enclosed herewith Hon'ble NGT order dated 13.08.2019 for ready reference. The

operating part of the order is as under:

“Iet the District Magistrate, D.efhi, Delhi Pollution Control Committee (DPCC) and Central

Pollution Control Board (CPCB) look into the matter and take appropriate action in

accordance with law and furnish a factual and action taken report [0 this Tribunal within one
month from the date of receipt of copy of this order by c-mail at judicial-ngt@gov.in The
DPCC will be the nodal agency for coordination and compliance.”

District Magistrate, North East District and Incharge, CMC-I, DPCC, have been nominated
as Nodal officer on bebalf of Revenue Department and Delhi Pollution Control Committee
respectively ~ with the approval of Principal Secretary (Revenuc-cum—Divisional
Commissioner) and Principal Secretary (E&F)-cum- Chairman, DPCC.

You are requested to kindly nominate an official well conversant on the issue for the
compliance of the above Order. The next date of hearing is 05.12.2019.
_-,-I”/

maley
Member Secretary

Delhi Pollution Control Committee

Encl: As above

Copy to:
1. District Magistrate (North Hast District), DC Office Complex, Near Gagan Cinema,

\/Pahd Nagari, Delhi-110093
~ Md. Arif, Incharge, CMC-1
3. ALO :
4. P.S.to Chairperson, for kind information of Chairperson please.
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frg.— Hon'ble NGT order dated 13.08.2019 with respect to sand mining
at 17 kilometres dwn'&tm.mﬁ}f Tajewala barrage bund/blocade is
being built in the main river murse wristraam of confluence of

the river Somb and river 'Yamdgm /
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MOST URGENT

REMINDER
OFFICE OF THE DISTRICT MAGISTRATE (NORTH-EAST) '
GOVT. OF NCT OF DELH;

BC OFFICE COMPLEX NAND NAGARI. DELHI-t10093
NO,PSJ’DM;’NE!ZG?Qfggggh u‘\ Dated 31)-: 7] 2s\8 i

To,

Er. Anil Kumar Ahuja :
Pr. Chigf Engineer (Projects) ,
PWD, 9" Flogr Mso Building

I'P Estate New Dethi-110 g0z ¢

Sub. Installations of CCTV Cameras on

reg.

the Yamuna River through alf over Delhj _

Kindly refer to this offics letter of aven number dated 27 06.2019 on the subject citeg
. 8bove, vide which the list of Identifiad locations al the Yamuna fiver bank in four revenue
districts, was forwarded te you for Mstallations of CATo Cameras

Howeaver |t has been Neticed that the WOork of nstallations of CETV Cameras ap the
identifiad locations of the North-East District as indicated in tha dbove said letter, has not
been started tif today

Please note that 3 meeting of the Committee on PFetitions of Delhbi Legisiative
Assembiy has been scheduled an 02.08.2049 with the represeniatives of the Departiments
Involvad in the petitions to review the progress of the petitions

It is, therefore again reguested that the Necessary astion for installalions of
CCTV Cameras may be taken 'Mmmediately under mimation to thig office so
Committes an Petitions could be apprsed accordingly

the
that the

Yours Sinceraly.
i \p
(Shashj Kaushal)

Distt Magistrate {Nc\r'fh—Ea.‘ei)_
Encl: As above

No PerMfNEfzmgrs’%zSAu Dated: 31 {2 7] 2o\g,

Copy for information and necessary action to

1. Divisional Commussioner Revenue Deparimen| 5 Shamnath Marg, Delni
2. Pr SECF@[’E)."}/L’.PV'V’D) Delli Sectt 1o ¢ state, New Dalq
3. P Secreiar\;t’[_ﬂj}, Delhi Sgct 1p Estate: Naw Dalh
T4 Dy Secretary, Legistative As se-mb.fy-ESssecre-fa."'lr:a.L NCT of Delhi. 0l Sectt ek
5. District Magjs!rafe(SO'uth—EastJ } With the request to kindly take up the matisr
8. District Magéstrate{@éntraf) I directly with the PWD to kriow the progress of
7. District Magfstrate(Noﬁh) i the work in their districts

g A "\‘Jc‘rth'EE‘-SU-ISDNIS(Karawa.' Nag-é?a"}/-.':?oelgampur /}
i\ k
;\ébv_
(Shashi Kaushal) ;
Distt WMamictesta enis g




MOST URGENT
OFFICE OF THE DISTRICT MAGISTRATE (NO-R:TH?EASTQ

GOVT OF NCT OF DELHI .

DC OFFICE COMPLEX, NAND NAGARI, DELHI-110093
No.PS/OMINE/2019/ 1157 — ¢ Dated: 2_:/.-[1 ¢ I9

To

Er Anil Kumar Ahuja '
Pr. Chief Engineer (Projects) 1
PWD, 9" Floo™MISO Building

L.P. Estate, New Delhi-110 002

Subl  instaliations of CCTV Cameras on the Yamuna River through all over Dalhi —

reg,

-

Tis has reference to the Petition Mo, 24(25)/Petitions/{43}/2018-19/LAS.
Villeg /4231 dated 07.05.2019 filed before the Legislative Assembly National Capital
Farritory of Delhi and your letter dated 16.5.2019 on the subject cited above.
- _
In this regard, as directed by the Divisionall Commissioner, Dalhi an exercise has
n made to identify the localions or: the Yamuna River throughout Delhi after taking up the
tter with the concerned District Magistrates. The following iocations have teen igentified

== Tala}
<2En £

T.I.
Py the concerned districts where COTV cameres are tc be installed to prevent liegal sand
Mnimna

District North-East:

|, Chaunan Fati

2 5" Pusta, Soniz Vlihar

2 Pusta — Sabhapur :

4 Khasra No.380 to 380 on the side bank of river Yamuna (Khasras pertain e
Sakhapur, chauhian Patti and Jagatpur villages)

5. Manaksir Chowk

6 WUsmanpur — 2" Pusta

7 Usmanpur — 3™ Pusta

5. Yamuna Khadar, Lohe Ka Pul

Garhi Mendu Near Transiormer
Uistrici Scuth-East:

[ Barai Kale Khan Ghzt

2. Rhizrabad Ghat
3. Dhohi Ghat. Okhia
4

Kalzndi Kunj Ghat
0. Vighearma Ghat, Jaitpur

Thiest

e T B4
Jetmict Centrad

Viliage Buran, MNear Uttraing Grat
Village Salempur: Opposite Litile Star Convant Schoo!
i

Village Jagatpur, Main Pusta Rosd

)
= b
b

Coantd . P2
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District North:

S R

A P

Lo

&

stated above in all these districis as pe

product specifications of only particulars vendors | The PWD should alse fo
formalities in this regard including provisions of GFR.

details, you may contact the concerned district.

Encl: As above
No PS/

Zero point at Village Palla and Dahisarza border
Near Sank No 4

Near Sank No 7 '

Near Sank No 8.9 10

Near Sank No. 17 ;

Near Check point of I&EC at \brahimpur

It has been decided that one CCTV Carer

a shall be installed at each location as
rthe following generic specifications

CCTV Camera must be of HD resolution at least 2 megapixe!

Night vision or infrared facility of 50 meters or above

Digital Zoom of at least 16X

Motion detection/face detection :

Weather proof, i e water heat, winds ete.

Connectivity & power from all means to enable round the clock menitoring
through CCTV

Retention period of recordingsshould alsg be taken for maximurm time pericd

DU W N

=

The specifications of the CCTV cameras should be generic and do not cater to the

low all coda]

You are requested to take the action accordingly. As regards the location specific

This issues with the prior approval of the Divisional Caminissicner Delm

You

] sincerely,

;‘r’f"\\&
(ShashbKaushal)
Distt. Magistrate (North-East)

DM/NE/2019/ Dated.

Copy for information and necessary action ta

s S P T 1 LY

(87}

[ew] —~ (3

Divisional Commissioner, Revenue Department, 5 Shamnath Marg Delhi

Pr. Secretary(PWD), Delhi Sectt. |P Estate, New Delhi.

Pr. Secretary(UDY, Delhi Sectt, 1P Estate, New Delhi,

Dy. Secretary, Legislative Assembly Secretariat, NCT of Delni. Old Secit.Delh
District Magistrate(South-East)

Distriet Magistrate(Central)

District Magistrate(North)
#DM(North-East)/SDMs(Karzwal Nagar)/Seelampur

=N

™
R

§
(Shashiabshal)
Distt. Magistrate (North-East)
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Inspection Report

Subject: inspection with respect to sand mining Yamuna khadararea from(zero Pushta

to SeventhPushta, Yamuna river khaddar and Badarpur. Khadar villagearea falling
under jurisdiction of North East D:strlct

The said area was inspected on 22. 10 2019 along with Sh. Puneet Kumar Patel SDM
(Karawal Nagar) and Sh. Daya Sagar SHO :Sonia Vihar). The area is about 5 km(zero Pushta
to Seventh Pushta. Yamuna river khladar :fmd Badarpur, Khadar village)along the bank of
river Yamuna. The entire area was visited by the team (photographs enclosed). No sand
mining éctiviry was observed. The SDM (Karawal Nagar) informed that they are in process
of installation of CCTV to keep surveillance dver the illegal activity of sand mining. It was
informed by the SDM (Karawal Nagar) that they are regularly inspecting the area along with
revenue and police officials so that sand mining activity may be restricted /stopped in

Yamuna khadar.

[t was reported by SHO (Sonia Vihar) that no incident on sand mining has occurred or
reported during last three month and their staff is keeping regular vigil/surprise checks in the

area. No complaint has been received during last three months.

& R @ /

\\.\\
(Puneet Kumar Patel) (Daya Sagar)
SDM, (Karawal Nagar) SHO, (Sonia Vihar)
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OFFICE OF ", 'ISIONAL MAGISTRATE (SARITA VIHAR)
OLD GAR w.x ULLEGE BUILDING, BEHIND LSR COLLEGE,
LAJPAT NAGAR-IV, NEW DELHI i
F. No.SDM/SV/2019/ | &K T el _ . Dated: Hhﬂ}%

INSPECTION REPORT

Subject: Inspection with respect to sand mining Yamuna Khadar area from
Kalindi Kunj Bridge to Haryana border falling under the jurisdiction of Sarita
Vihar sub-division.

SHO Kalindi Kunj starts from Kalindi Kunj upto Haryana border and at present no any
mining activity found carrying out in the Yamuna river in the area of PS Kalindi Kunj. It
has been further informed by the SHO that an activity of illegal mining near
Vishwakarma Colony war reported by the beat staff on 19/01/2019 and in this regard a
detailed report was sent to the land owning agency through DCP South East District vide
letter dated 04/02/2019 (copy enclosed).

It is further informed that the undersigned on 18/11/2019 alongwith area Revenue
Staff i.e. Kanungo and Patwari inspected the Yamuna bank/khadar area starting from
Kalndi Kunj Bridge to Haryana border, a stretch of about 6-7 KM. The undersigned did
not find any illegal activity of mining/lifting of sand from the Bank of Yamuna river. The
undersigned has also directed the Revenue Staff of the area as well as SHO Kalindj Kunj
to keep strict vigil in the area and if any such case of illegal mining comes to the netice,
necessary action should be taken against the persons as per the law. /

!
/

|lJ

o |

ks

Nt el H Y0 4

(P R Kaushik j
SDM (Sarita Vihar)
To
/Mohmmad Arif
SEE, (CMC-I), DPCC. ' : . ~
9 «{ g@ T VA e vt R, c,(_,h?_ \_“
Copy for information to:- : /\3/
1. PA to DM (South East). _ e

)
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_? ' MOST URGENT ‘p,"
TIME BOUND L

&

OFFICE OF THE SUB DIVISIONAL MAGISTRATE (SARITA VIHAR)
OLD GARGI COLLEGE BUILDING, BEHIND LSR COLLEGE,
. | LAJPAT NAGAR-1V, NEW DELHI .
F.No.SDM/SV/2019/ £Sg0-c0 - Dated: 8|}, §

To
The SHO (Kalindi Kunj), 4y
PS Kalindi Kunj, South East District.

Subject: Regarding report on mining of sand in Yamuna River.

You may be aware that Hon’ble National Green Tribunal is monitoring the illegal
mining in the Yamuna River flowing in the territory of Delhi. Some portion of Yamuna
River also falls in the jurisdiction of Sarita Vihar sub-division. The river area starting
from Kalindi Kunj upto Haryana border is falling in the jurisdiction of Kalindi Kunj
Police Station. In this area of Yamuna River, even legal mining of sand is not permitted
by the competent authority. As such, mining of sand in river Yamuna is not allowed in
this area.

In view of the above, you are hereby directed to keep a strict vigil with regard to
lifting of sand from Yamuna river in the arca falling under your jurisdiction. If any, such
case is detected by you or by the concerned area/beat police personnel, necessary action,
as per law, may be taken immediately against such violators and a report to this effect be
submitted to undersigned. It is further directed that any such case if detected in the past
and action taken in the matter, the same should immediately be reported to the
undersigned by 5 PM today i.e. 18/11/2019 as a report has to be submitted by the
undersigned to DPCC for onward submission in the Hon’ble NGT. '

i

Copy to:-
L. PA to DM (South East) f
2. ACP Sarita Vihar, PS Sarita Vihar, Opp. Apollo Hospital, New Delhi.




4 mining aclivities: tound car et * = i
Palingi Kunj, However an aetivity of Blegal mining at Yamunis River noar Vishy
e L‘:asaﬂg tolling undar fhe fursdistion ol S Kallnd! Kun] was reporied by

o Geat stafl on 19.09.2018 and in this regard a dotniled repart was sert 10 the

b row mentioned Land Owing Agencies theough DCPSED vide Dy, Ho.2305
04 Beithy Essl{ &40 datod 04.02. 2015, with thv request that sn immediate action
by vivese be takes so that sals onvironment cowld be snsured and the flaw of
vor whith wan forced 1o turn foeards ihe jocality (o the jursdicthen of P5
Yo Fumy may also be got exsmiued by the euperts by way of inspecting the
Y oe by it .-:.mmm departmmt and tiky sppropriale scbion Copy of report is
Svcosnd bere with, Action taken report is still awaited from e o impalznt
Ohaity.  However sll concomed beat stall bhas been dirsctzd B such any
<o bas vl o oecessarny begsl achon be teken
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1. The Dy, Disector(Lif), DUA, South Gasl Lo, G-,

Ground Floor, Vikas Sadan, INA, KD
£ Thie DIGISED), Old Gargl Collegs Buiding. Lajpat Nagardv, ND.
4 The By, Commizsione: SDMC, Contral Lone, Lajpat Nagardi, N,
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Inspection Report

Subject: Inspection with respect to sand mining Yamuna khadar area from thokar
No.16 to DND Khadar, Yamuna river area fallmg under jlll'lSdl[:thll of East District.

The said area was EnSpected on 8.11.2019 along with SDM (Mayur Vihar),
SDM(Preet Vihar) and SDM(Gandhi Nagar). The area is about 9 km (thokar No.16 to DND
Khadar, Yamuna river ) along the bank'olf river Yamuna. The entire area was visited by the
team and no sand mining activity was observed during the visit. It was informed by all the
three SDMs that they are regularly inspecting the area along with revenue and police officials

so that sand mining activity may not happen in Yamuna khadar.

Further, no complaint in regard to sand mining along with Yamuna Khadar in District

East has been received during the past long time.
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(Raj uma (Raj eev Tyabl) (Sanjeev Kumar)
SDM(Gandhi Nagar) SDM (Mayur Vihar) SHO (Preet Vihar)
\\.\

SEE, (CMC-I), DPCC
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